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Sbrimatl BeIIu 
Cbalaavartty: 

Shri S. M lSaDerJee: 
Shri Rameshwar TaDtla: 
Shri Berwa Kotah: 
shri Sham La! Sara!' 
SlIri DaJl: 
Shri IndraJI1 Gupta: 

I Shri Bhagwat Jha AsatJ: 
l Shri Bhakt Darshan: 

Will the Prime MinIster be pleased 
to state: 

(a) whether the attention of Gov-
ernment has been drawn to the anti-
Indian propaganda indulged in by the 
Foreign Secretary of Pakistan in 
Europe of late; 

(b) whether the impropriety of this, 
while talks between the two coun-
',ries toward" the solution of out-
,;tanding problems between India and 
Pakistan are proceeding has been 
brough to the notice of Pakistan Gov-
ernment; and 

(e) if so, the reaction thereof'! 

The Minister of State in the Minis-
try of External MaIrs (Shrlmati 
Lakshmi Menon): (al Yes, Sir. 

(b) Government have raised 
the question with the Government of 
Pakistan, though not formally. 

(e) Government have not received 
any reaction. 

TrJparlite Coll1crence 

r Shri K, N. Pande; i Shri P. R. C!1ak~avedi: 
·121. Shri J. B. S. 8ist: 

Shri A. N. Vidayalankar; 
l Shri Blmat:sln"ka: 

Will the Minister of Labour 3nl1 
Emplo)'lllent be pleased to slate: 

(a) whether it is a fact that in the 
Tripartite Conference held at Delhi on 
the 3rd November, 1962, it Vias de<Jded 
to refer the cases of retrenchment, dis-
missal and discharge to arbitration 
in!tead of sending th" samE' to adju-
<:lication: and 

(b) if so, the step" taken to imple-
ment this decision? 

The Deputy MlDister of Labou lIIIII 
Emplo)'lllent and for Planning (ShD 
C. B. Pattabhi Raman): (a) The 
Truea Resolution. provides that aD 
complaints relating to individual 
workmen, not settled mutually, should 
be settled through arbitration. 

(b) All concerned have been re-
quested to implement the recommen-
dation of the Truce Resolution. Spe-
cial instructions have been isued to 
the officers of the Central Industrial 
Relations Machinery to persuade the 
parties to refer unresolved disputes to 
arbitration, as far as possible. 

intrusion by Chine'Se on Indian 
Territory 

r Shri Vidya Charan Shukla: 
412Z.i Shri Bhagwat Jha Azad: 

L Shri Bhakt Darshan: 

Will the Minister of Defence be 
pleased to state whether there has 
been any case of firing or intrusion in 
the Indian territory by the Chinese 
siuce 20th January. 1963? 

The MinIster of Defence Shri Y. B. 
(;havan) : There has been no case of 
firing or intrusion by the Chinese in 
Indian terri tory since the 20th J anu-
ary, 1963, to the west of the so-called 
line of adual control as claimed by 
the Chinese. 
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